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Will the Minister of COMMUNICATIONS AND INFORMATION TECHNOLOGY be pleased to state:

(a) whether the issues relating to Pension to Corporatized Telecom Department namely of MTNL and BSNL remain unresolved for a
long period; 

(b) if so, the details thereof and the reasons therefor; and 

(c) the action taken by the Government to resolve the pension issues along with the time frame fixed for the same?

Answer

THE MINISTER OF STATE IN THE MINISTRY OF COMMUNICATIONS AND INFORMATION TECHNOLOGY (SHRI MILIND DEORA)

(a) The pensionary benefits to the absorbed employees of BSNL are covered under Rule 37-A of Central Civil Services (Pension)
Rules, 1972, and the same are being paid by the Government. The pensionary benefits to absorbed employees of MTNL are being
paid by MTNL. MTNL employees Associations/Unions are demanding payment of pensionary benefits by the Government. 

(b) & (c) The details of the action taken, with the present status are placed at Annexure-I. 
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